
IN TIE CEN RAL ADMINISTRATIVE TRIBUNAL, JAIPUR BENCH, JAIPUR. 

OA 333/20 2 
. I 

DATE OF ORDER: 15 ~'l ~'2003 

i 

Hari Shen' ar Panwar son of Shri Chunni Lal JPanwar by caste . 

Harij an a! ed about 40 years, resident of E-102, Vaishali Nagar, 
i 

Jaipur p~ sently working as Safaiwala in theOff ice of NJational 

Archives of India, R3cord Centre, lOA, Jhalana Doongri, Jaipur • 

• • • • Applicant. 

VERSUS 

l. U ion of India through the Secretary to the Govt. of 

India, M·nistry of Tourism Culture, Shastri Bhawan, Rajendra 

Marg, Ne Delhi•' 

2_. TI e Director General, N,ational Archives 'Jf India, Janpath, 

New Delh ..• ,, 

A sistant Director of Archives, National Archives of India,-
1 

.lOA, Jha an a Doongri, J ai pur-~1 

I 
•••• Respondents~; 

Mr~ l? .N. Jatti, Counsel for the applicant~ 
I 

None pre 1 ent for the respondents;~ 
I 

CORAM: 

Hon'ble r. H.10.; Gupta, Member (Administrative) 

Hon 1 ble r. M.L. Chauhan, Membe t (Judicial) 

ORDER (ORAL) 

! 

Tl e learned counsel for the app lie ant submits that 

the griel ances of tha applicant has been remedied and, therefore, 

he does not want to persue this OA and. wants to vdthdraw this 

(M.L. 
MEMBER 

er all~d. OA stands dismissed as withdrawn~' 

(H.O. GUPTA) 
MEMBER (A) 


